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FT.3M. 344(37).— STatF q99 FeTf uTaw ferfees (udiuer), sreras 7 et Thorees it srerofy
FIANE ZISH, TTAUTH, JOITGAT FdT Tihet & 9T, TH. S gred, eI, AZHETETs -382 421, [,
AT 9T foord 8, 7 B(TER1E & TR el § Roqa 799 7@ uraw [fif#ee & 2x800 TRITETe JHe qTav

e H 1496 FITETE A AAATIT AHAT & (0 AERTY * 765/400 ar fATrer wa/ma & Sar-we
TiEtHe Beed % 9T FAfdeiacl Y&\ & & ™0 dAaige M aed fFee & e Gy
srterfe=m, 2003 FT 9T 164 F Siavid T Fe gq ATaad 6T 2l

Y Safs, A= #ome™, 9T R 9 9O wed |, 25-17/45/2025-PG faAitEd 5t May,
2025 F FAd FATENE & A o § foora 79« srarey uraw forfies % 2x800 & maTe oHe qTaY Wi
T 1496 TTATE i AT FHAT % T Fgrrg & 765/400 T fTOT=T ta/ud | Zar-vee gEed
e & AT FAfaeads Y F & (o0 davge My arsd e  fow e srfat==m, 2003 #i
ST 68(1) o AT Td ATHIEA T&TH AT 2T|

475 GI1/2026 (1)
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Iod et urew e § ywarfag oo AW F A ¥ wHIE d@dr,
STSHT 9T, ATHAT ST2H, Had wi=Eha (s /) famrw 251 Jun, 2025, 9997d iT Arwaq (TGt #)
faATe 25t Jun, 2025, ZeTETT ST AT (AT #) foa i 251 Jun, 2025 TAT 9T & ATaTgE Terd=
faAT 2nd August, 2025 H T it GG | &7 He AT % HIa< S STHaT F Taeisnd/ T¥Taad 6l 7T
T U AT THTAT AT 9| T8 Te=TT, HEH Taruit qrae ferfies, 7 faqitaa 10t Oct, 2025 F UH

TAFRATHT S o0, fSres =roor iy 72 off 3 91 & emashi TS § Ud qrestied gadT & THe &
N AT o AT STar & Frs fequofi/ syeamaae I F&l gaf o7 |

AT o A F fAeE afafaaw, 2003 #F a7 164 F siaviq 799 A&t arew s & form
Araege gEimed aArea foem % forw 3=8 o asft orfkeaT & F2 &1 sy BT 8, ST S Ts Arse &
JATSA o o0 ¥t g £ATUq SATE AT AT Gl AT 396 T@-T@Td & (o0 T oA [ITH
AfeTaT 1885 F AT ITUTH TEFIU & UTH 8l TH ThiH & Fqd (MHEd Aaige A
9T &

o THUA - fATI=T 400 FT S/ € AT

TH AT % AT ATTHE STHTHIT AT SENE, TeTTQeT 3T TR 15T & Auferted Tat, arehi/
TR ST St/ g2l & g, T 4, AITE F 3T I A1 & [T

LIE] dedfter| e T
ST, AT, TR, TEEET, ST, T, aeEy, 9T, dEe, Sty | @0 | T (SiEe

o o o o o
FXAIL, ILAIL2, Fladl, BIarEl, AHAqArd, AAATATATS, TLAATHL,

LA, ARAalg Gg, A SEd, AT 814, e &, AermmT,

HIZ AT, T, T, gegett, gagat 1, S, F, T 1, 9eIid, T,

o o o o= o o o o
dloedl, Gl sd I, I, =TT Hicpc T, lIXgel, Gldl HigAY,
o B o
e, fferard, fafera 3=, $52, Adle, AgamTe, /g, Tadr,  [HTeHTEl

FAA, FALA, T, FIERT, FATAAT, FATHTET, AAIEL, AATL, d9,
-2 (), STaTeAt, Sthretl-1 (STRTeAT), STretl, A=aHET, S99ET,
qIETHET, TTET WET, TTE WET ST, WYaT, F3ET, HIOET, 9, Ta=T,
eIy, TATLN, FRIGTE, AT, Higal, Higal-1, el Tat, TE-2,
T, faraT, wwaers, aRraanT, q24, q210, g3Eiar, gTeEtaEr,
SITERTAT, T, T, T (TAUT), HT ATET, Fogd a1, F2ar, Fes,
reaT-1 ()

WYET, AT FAT, G FelT, T, AT, TeRT, AaT, awara | Sl | a5a
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HTEAT, STAT, ALAT HISAL, STAT (TAUT), THHT, TgT, AHarE, Thiad,
AT, TAT, 4T qAT

GEHET, TTAT, TAST, T, TR, TaqRT J12A7, ar9T, FHeT,

7
Et
~p

HTEAY I, TN AT2A7 (RRET, 6WaT, aweT (TAd), T@erarg, WAy,
femTTaT, e, e, wEarE, BT, e, e,

@I (STETEXT) Frg LT, Frg Ll SIeTel, STeral, 4gl, ®ar, g
AT (FTATITT), VST, TR, SART, TTEThTHT, TATHIHET, ST,
WTTET, I A, TAT, AART, 9T, TSST, AR, GEI (LHT),

AT AT, HTET

L, {9, 9T

[anN
SIREIN

Al Ga, G FAT, 3T, TISh!, SISl IATRMAT, I3THIET, F=T

STHEA I, WYNTE, FHAATIY, HIHEE, AAAS 2GS, TTHT, TTHT,

o > o o o [enN
SEARIES @é, Sl AqNld, ol ldlnegl, nlddAdl hgle, [A9ialg,

o ol oY . .
TIATRLTL, dalslg, SHAYYL, Ylslalg, Haclg, HIAANI, g4, Qﬁ?ﬁ',

TTRALT, TR, ITHTE, ST, FEHAAL, FHTGL, FALTAE,
U AT, TORIN(TAIATR), TASALT, FAFAT, i, fFrarg, TMETe,
S, R, R, arsweraed, avea e, e, SO (99E), 99E,
T, ATeg AT, STAATT, ITal, AT, AT, ATqE, LI, ST, JieT,

TATHRL, TANE, TR, AT, T, FTEITET, FTaTE],

AT, AIET, s, S, T, THET, A,

SRS, AL ITE, AEMTY, TaRTed, A, TS &, &,
frat, exrETe, 9T, I, aAET, A/, 9, aEgeeldl, agseldl,
STATCAAT (TERTTTE), STRTITIR, TRET, TATT, Taedrer, faseres, wifar,

oo k3 o o o >
AT, GUOTERETT, TS, TETElg, TLATal, HUT AR,
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FIATARIE, ATHAL A, [LagIe, Gaagrgy, Trear, fwar, o,
ST, TEFRT, TN Ga, gieadiaT, FALET J1e, FIRiel, A,
ATANTATE, FTERITITE, ELTT, AT FTET, HioT, €T, 21T, G,
FHATAT, TALAT, TLAGAT, TATHTEAT, SHTATE, THRAT, T FHI,

FOO=TEt U, ARATSIAT, THTITS UA, TG, FIATHAL, Al =T, EIURSIAMERIEIE!
TTIHTET, ALY, Toel, Toctl @Ial, qLHET, ST, TR 95,

ST G

FETATE FATT, FETTLHRAT, ATAT, ATNATET, ST, 3THET, A | FraTeTe | wex
OEATT, TEHATET, AEAerdT, FreEmete, gaierr, anrierar, fEamT, EEtl

o o o o : o
q&H §|qu|, [eHaplclel, ddllle, sidqlgl, dliddal, AL, plsll, 41,

o= o o o
q(é'él, dlgel, =4I, 9= 4lsl, oUdi«l, siHicldl, didi{ll,

ST TETAT, ITETETAT, ST, T9T, TuTS]

ﬂ'@ﬁg, TRTETAT, FHLETAT, TeATE AT, ATLTAT, TaNTE, T[T, SEEIEH ERNER He g
TTHTSTET, T, TEaldT, THAEAT, AT, TeareaT, 73 e,

TRTTE, AR, SLRTRIErAT, T, ST, REE T, @eqm,

FFEILEIAT, THLSIAT, ATHAT, TFEAT, ANSIAT, AT, =TT, FHITCATI,

o o [aY C
HFHTESIEAT, HIHRTTHETAT, HIGIETAT, FATGTT, AT, ST,

. . . o o R aY o
ST, FATTET, FATETE, T, SATTOET, LIS AT, TR ierdT,

ARSI, THATEAT Fa[gT, 2em, fafaqe, Ramgy, F=raE,
FATIE [T, ITHALETAT, TLTeiaT, HeaaT, aTeTE, aaagal, 7o
ST, HohH TRTLT, STIWAT, ST, ST AT, qTeieheT, Eaqrdf,
AT, FTAEIAT, FTARHT AT TH, A Ga, ATHAET, Tl 930,
farerar, e, Har, @@darar, Fgarstarar, frgel, AT,
STHACTAT, ATE[OTATAT, &, fasTett, fesrett @rente, |rents, e,
ST, 94T, ATagT W AT, AT, Fwarer, gidr, S, ageerr,
AT, LATET, G, Geie, gRiel AT TH, gRrel AT, T,
TSTITE, Flgahrardr, TOTRET, FEsqT, FesTq T, THATAT, aTAT,
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AT AT

HIZAETAT, TR, qTd AI2A, FAtaerar, i, Fhatar, femr,
T, arerett, e, fas, forn=r, s, s, s,
FEEAT WIS, TRl, AAwgIY, SA AT, SASTT, AT, LT,

AL, TTASIATE, ALATSIAT, FATEAT, AT, HIGITTd, HI ik
AT, THELT o[, THEST &1, U@, TUERT, ITaT, TodT, Adaard,
AT, =egrel, AR, qHl, ard, Fgiair, Tgaiid, qTeeT,
T, FIAATIT, FTAAGTET, THERTEETAT, TEIAT, T, SETIEET,
ASTHATL (FTEIETAT), AT, AGLATHT, AATEIAT (STFIEAT), FATETT,
S[RTEIAT, GHTTTEIET, TTE, ITITe,

frEEIaT, ATgHTElT, TTET, FAS T, AT T, T, THET g5,
TIEET G&, FoT, faesare, ferram, fdesurerar, S, JHterdT,

TTIATT, TTUATET, ST, FieAT, T ARG, ST q145, gRATET,
STATIARTY, AEHTATE, FEAT, FTT T 2IEAT, TS IETAT, ThelT, THAT AT 21T,

fEavTerT, HE9Te, HSRTE, ST, AT, TaTare, Teal aieT,
SEAT, @A, SHTE, S Aeer, @vEar, @aear, ATeldT,
STTEETT, HTHIT, T, AT, fRaT THIEIET TA=2ue, T,
e, AT, TEATRAT ., T, TTAHIE T, TaTH, FHEerT,
AT, ATSHETET, AR, Fagqy, FIY, gaarerdr, i,
FRaaoTe, @2, SXWHerT, TR, TTET, STHTHETT, RIS, TR,

STHATT, STHEATET, STHAATIEET, FaTerdT, Asiaqe, Fsiaqy, femea s,

feaTIa®, THTeTaT, T, AT, THIST, gRadrd, ARTaderdT,

TATATETT, FATHIATST, HUTHE, TS

TIEHIBTST, AT, THETAT HTSAY, FSRTTESIT, HSRTE, TSR,
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FTEEIAT, ATET ATSAY, T, FTET FILAT 2T, HIEAT ook, TTAS [T,

a1, Fraet, frETett, TITET, TR AT, ST U, S El, T3,
SR gR. AT, AL, 6T, a9, a1, FEaidr, ATg<erdT,
ST, GHTL, FLET, AT, A gs, Ta7T (T9.47)

A, AT IIE® G F & 7T, Fea gare, ara aear, Gggqa afafaem, 2003 it & 164 %
FAT AT ATV qrae forfiee 7SI slEvge SaiHed dTed &l o g & oo T a4t erfeam
e Meedt v adt & 979 Y& FAT g, ST A UTH 6 3297 o (o7 JaRTe g TI10d S ITH

AT ST Gl AT I9F T@-TE@TT & oIT AT TAUTE AT=aa, 1885 & aiia o UTH TTIAHLT F

T 2l

Vi.

i. Tg ATHEEA 25 U & T Y& AT STrar gl
ii. STeEH KT TEATIAT ATIAL 61 TATIAT H 9 GaTed THARIAT AT ST HHET, 314, TEA

TISTHTT, TS TISTHIT 37TTS sl TgATd ST HLAT g
saes &0 faeE sfafaaw, 2003 F siaviq d=d d@N & g0 @R e Tw g,
AT UT UH, A9 T ATfe F AFEwi/aRarst w1 are #3Ar gem

iv. SEaE® %% AL & e W/ aed e Mas & Tqared & T479 gf Aredi &7 T+

FT

Tg AqHIET sdes g fa=a stteafaaw, 2003 F &gt o7 39+ siaia aqrq 70 7w 6t
STUETSAT HT ATATAT [T ST o6 T 2|

HEE STt arax ferfvee &t e e & g fomme ue weam wfaseon gaafs, | smfera
SATHTT T ITH FIA & ATE, TH Ha 1 [Ad T &l Gz FLreor & a9 Teqd HeA1 gl

[T, /. 25-16/78/2025-TTa< U= (THAT)]

THAT.OA. 997 Y91E, Fa¥ g (is)

MINISTRY OF POWER

ORDER
New Delhi, the 21st January, 2026
S.0. 344(E).— Whereas M/s Adani Power Limited (APL), the applicant with its registered office at

Adani Corporate House, Shantigram, Near Vaishnodevi Circle, S.G. Highway, Khodiyar, Ahmedabad —
382421, Gujarat has applied for authorization under Section 164 of the Electricity Act, 2003 for laying of
overhead transmission line for providing connectivity to 2x800 MW Thermal Power Plant of M/s Adani
Power Limited located at Village — Raikheda, Gaitara and Chicholi, Tilda Block, Raipur District,
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Chhattisgarh for the contracted capacity of 1496 MW with the intra-state transmission system for
Maharashtra at 400KV level of 765/400KV Tiroda S/s.

And whereas, Ministry of Power, Government of India vide its File No. 25-17/45/2025-PG dated
5™ May, 2025 had granted prior approval under section 68(1) of the Electricity Act, 2003 for laying of
overhead transmission line for providing connectivity to 2x800 MW Thermal Power Plant of M/s Adani
Power Limited located at Village — Raikheda, Gaitara and Chicholi, Tilda Block, Raipur District,
Chhattisgarh for the contracted capacity of 1496 MW with the intra-state transmission system for
Mabharashtra at 400KV level of 765/400KV Tiroda S/s.

M/s Adani Power Limited had published notice for transmission scheme in local newspapers Times
Nation, Lokmat Times, Central Chronicle (all in English) dated 25™ Jun, 2025, Nava Bharat and Lokmat
(both in Hindi) dated 25™ Jun, 2025, Deshonnati and Lokmat (both in Marathi) dated 25" Jun, 2025 and in
Weekly Gazette of India dated 2™ August, 2025 for the general public to make observations/
representations on the proposed transmission route within two months from the date of publication.
Subsequently, M/s Adani Power Limited has submitted an affidavit dated 10® Oct, 2025 declaring that no
observation/ representation was received within two months from the date of Publication in the official
Gazette of Government of India and newspaper publications.

And now the applicant has requested to confer upon him, all the powers under section 164 of the
Electricity Act, 2003, which the telegraph authority possess under the Indian Telegraph Act, 1885 with
respect to the placing of telegraph lines and posts for the purpose of a telegraph established or maintained
by Government or to be so established or maintained for laying of overhead transmission line for M/s
Adani Power Limited. The following overhead transmission line is covered under this scheme:

1. APL- Tiroda 400 kV D/C Line

The overhead transmission line covered under the above scheme will pass through, over, around and
between the following villages, towns and cities of Chhattisgarh, Madhya Pradesh and Maharashtra state:
Villages Tehsil District  [State
Gaitara, Gaitra, Raikhera, Raikheda, Sontara, Khapri, Marhi,| Kharora Raipur Chhattisgarh
Madhi, Deogaon, Janjgira, Bartori, Bartori2, kodwa, Kodawa,
Amlitalav, Amlitalab, paraswani, pachdeori, Bharuwadih
khurd, khaulidabri, Bhatapara Branch, Pindraon Tank,
Bhatapara, Mohrenga, Murra, Mura, Dhansuli, Dhansuli 1,
Bangoli, Kurra, Kurra 1, Bhatagaon, Khauna, Khauhdabri,
Khauli Dabri, chicholi, Chicholi Market Gaurkhera, Gaurkheda,
Khauna minor, Pikridih, Pikaridih,Barauda, Baronda
Siliari, Siliyari, Silyari kurud, Kurud, Malaud, Mahuagaon,| Dharsiwa
Mauhagaon, Raita, Kuthrel, kutharail, Kukera, Kapasda,
Kapsada, Kapasada, Manohra, Manohara, Devri, Deori-2
(Deori), Akoli, Akoli-1 (Akoli), Achholi, Bhainsmunda,
Bhaismuda, Pandarbhatta, Pandar bhattha, Padar bhattha|
Bhairwa, Bherawa, Mangsa, Mangasa, Pauni, Pawani, Patthri,
Pathari, Nagargaon, Taresar, Mohdi, Mohadi-1, Gorhi, Gordi,
Godhi-2, Tiwria, Tiwaraiya, Parastarai, Baratnara, Murra,
Mura, Dharsinwa, Dharsiva, Dharsiwa, Kurra, Kunra, Koora|
(NP), Mehar Sakha, Kulhan Nala, Charoda, Nilja, Charauda-1
(CT)
Khairkhut, Khairkhunt, Keotara, Tarashiv, Tarasiw, Mohada,| Tilda
khamaria, Khamhariya, Chhataud, Jamuniya Nala, Khurmuri,
Khudmudi, Tarpongi, Sagoni, Saguni, Tilda
Bharda, Murpar Kalan, Mudpar kalan, Bahera, Boriya, Telga,| Berla Bemetara
Anandgaon, Anandgaon minor, Berla, Berla minor, Berla (NP),
Kusmi, pahra, Bhainsbod, Trakori, Hathpan, Hatpan,
Nava tariya
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Kareli, Chandi, Tilai, Sankra, Sonkara, Akoli, Kota, Khurmura,
khurmura minor Khudmuda, Dhaba, Dewada, Nevnara,
[Neonara, Nevnara minor, Bansa, Bhimbhori, Lawatara,
[Nawagaon, Kumbhi, Suroli, suroli minor, Surholi, Sarholi,
Silghat, Hasda, Gondgiri, Mudpar.

Bhimbhori

Tarkori, Tarkori minor, Dhaurabhatha, Dhaurahha, Khajri,
Thengabhat, Biroda, Biroda Minor Dargaon, Dargaon minor
Chhirahi, Dhamda, Dhamdha (NP), Rahtadah, Motimpur,
Sirnabhata, Sirnabhatha, Parasbor, Parasbod, Birjhapur,
Birjapur, Nandeli, Nandeliraksa, Dharampura, Barhapur,
Achholi, Akoli, Pendrawan, Pagbandhi, Raunda, Hiretara,
Berobhat, Birebhat, Khairjhitidih, Khairjhiti, Mohrenga,
Kandai, Kokri, Kokdi, Matra, Hardi, Gota, Gota minor,
Titurghat Sonesarar, Maharajpur, Basni, Kareli, Khapri, Khapri
(Jatadarra), Kanharpuri, Kanharpuri Jatagharra, Jatagharra,
Pendri, Ruha, Khilora kalan (Nawapara), Ghota, Paraskol,
Thelka, Bhatakokri, Bathakokdi, Ghotwani, Gobra, chaturbhui
temple, Kutha, Bhelori, Bhilauri, Rounda, Murpar, Mudparj
(Dhuma), Danganiya Dhuma, Dangania, Padora, Pandora,
Mohlai, Kumhari, Bhatasorhi minor, Tuma Kalan, Ghasra,

Dhamdha

Pandritarai, Pendritarai, Semariya, Semaria, Nandini khundini,
[Nandni khudni, Sahgaon, Meresara, Medesara, Patharia

Ahiwara

Sukhri khurd, Sukhri Kalan, Arsi,Dondki,Dodki, Dewarkona,
Deurkona, Chicha

Bori

Durg

Chingli, Parsuli, Junwani, Dhangaon, Godri, Bodagarh, Hardi,
Rahud, Kamtha, Amalipara, Khairagarh, Kamalnarayanpur,
Sonesarar, Amlidihkhurd, Dabka, Dapka, Tekapar khurd, Udri
[Nawagaon, Kumhi, Koylikachhar, Koyali kachhar, Chikhaldah,
Piplakachhar, Bendridih, Jangalpur, Pandadah, Padadah,
Salewara, Salhewara, Bhothi, Rangakathera, Rengakathera,
Rengakat, Baghmarra, Karamtara, Kekrajbor, Kekrajbod,
Aweli, Aveli, Sonbhatta, sonbhattha, Madrakuhi, Bharda Kalan,
Ghanikhuta, PendriKalan, Pendrikala, Patharri(Baldevpur),
Baldeopur, Kalkasa, Telitola, Jhikadah, Gadaghat, Bori,
Singhori, Singhauri, Bakalsarra, Barbaspur, Chichka, Deurgaon
(Shergarh), Shergarh, Khursipar, Salhebharri, Jalbandha,
Bawali, Gendra, Malud, Malood, Murpar, Mudpar, Sandi,
Achanakpur, Nawagaon, Khamhardih, Gumanpur, Garrapar,
Chandgarhi, Chandgadhi, Jurla Murhpar Kalan, Maroda,
Berauri, Bidauri, Kukarmura, Kukarmuda, Achholi, Bagaijhori,
Murhipar, Mudhipar, Riwagahan, Bhorampur, Bhormpur kalan,
, viran, Seoni, Khairaghat, Paiti, Peti, Saloni, Salouni,
Ghumarra, Barhaitola, Badhaitola, jawartala (prakashpur),
Prakashpur, Baphara, Pauntara, Pawantara, Bijaldei, Koria,
kaudiya, Motora, Muteda, Dharampura, Jerabandha, Baphra,
Kulhi Nadi, Telikhapri, Khapri, KhapriTeli, Khaprisirdar,
Gandradih, Gadadih, Parsahi, Kopa Nawagaon, Kopenawagaon,
Amner R, Murbhadur, Mudbhadur, Putia, Nimtara, Limtara,
KulhuriNala, Barpelatola, Madhila, Mandla, Nawagaon Khurd,
[Nawagaon katha, Jhorajhori, Muska, Dulitola khurd, Dullitola,
Jharjhara ghat, Sarragondi, Bhandarpur, Salgapar, salgapat,
Ghugharitola, Rauna bhatha, Sankara, sankra, Itar, sandongri,
Kusumkuan, Kusumkunwa, kusumkuwa, Tingamali, Tekapar,
Rangkathera, Renga kathera, Dumardih, Changurda, Baigatola,
Sivni,Seoni, Lachhna, Garaghat, Gadaghat, Nawagaon,

Nawagoan Kanwar, Temri, Gatapar, Sahaspur, Borla,

Khairagarh

Khairagarh-
Chhuikhadan-
Gandai




[WTT II—&ve 3(ii)] ST 3T TSI ; STETETLOT

Mahuadhar, Mauhadhar, Banjari, Katema, Ghaghra, Sankri

Piprahi N, Lachhnatola, Kukrapath N, Arjalkho, kholijharra,
nakti ghati, Rayakasa, Lendijhiri, Dalli, Dalli kholi, Murkudha,
Barnara, Barnara khurd, Udrichhapar, Kosadhar, Chaklipat,
Katulkasa, Banjari, Musmarka, Totalbharri, baghdwar Nala,
'Weir, PendriChhapar

Dongargarh

Manpur, Masul, Khapri, Khapri Kalan,Khapri Chamar,
Maladabri, Baherabhata, Jurla, Jurla Khurd

Ghumka

Rajnandgaon

Kattipar ~ Kalan, Katiparkalan, Salaitola, = Lodhiwada,
Andhiyatola, Ameda, Paraswara, Paraswada, Madantola,
Chichamtola, Dhutitola, Bagritola, Risewara, Risewada,
Thema, Lendejhari, Lanjiwada, Mukatola, Ghoghra, Danditola,
Kandari, Dudamjhiriya, Timkitola, Nawagarh, Janwahi,
Baghnadi, Kulpa, Karanja, Parsori, Parsodi, Bahela,
Chichewara, Chichewada, Hagrutola, Hathitola, Sitapala,
Chaukitola, Baghatola, Tekapar, Ghansa, Bapadi

Lanji

Balaghat

Madhya
Pradesh

Murkudoh, Tekatola, Chamartola, Gallatola, Lodhitola,
[Nawagarh, Sukhatola, Ramatola, Pandhari, Pateltola,
Rimantola, Gonrtola, Pauldavna, Paol Dawana, Pangaon,
Sonpuri, Hardahatola, Pathari, Pujantola, Chinghutola,
Khedepar, Kumbhartola, Kumbhartola, Bamni, Bamhani,
Lattitola, Latori, Neutola, Kotiambhura, = Makasitola,
Mokasitola, Mohatola, Kunbitola, Gowaritola, Asaitola,
Mundipar, Kawrabandh, Kawarabandh, Jhalia, Zaliya,
Gonditola, Sakritola, Sakaritola, ponwartola Kawalgudda,
Dandhari, Divtisur, Diwatesur, Kachargadh, Kachargarh Caves,
Damartola, Daharatola, Munshitola, Dhanegaon, Daldalkubhi,
Makrain Dongri, makram Dongri, Jambhadi, Janbhli,
Janbhlitola, Salekasa, Murumtola, Halbitola, Khatitola,
Salekasa R S, amgaon Khurd, Bakalsara, Bakal sarra,
[Nimbatola, Nimbanaka, Nimba, Kharkharitola, Maharajitola,
Kahli, Tindhariyatola, Bamantola, Bramhantola, Garutola, Bijli,
Binzali Kholgarh,Kholgad, Rondha, Gonditola, Nanwa,
Nanwha Bhansula, Bhonsula, Nimtola, Dhonsi, Ghonsi,
Mabhrutola, Darbari, Darbada, Dhanoli, Dhanauli, Dhanauli R S,
Dhanauli minor, Bhajiapar, Bhajepar, Kohkatola, pipariya,
Kotjambhura, Kotjambhora, tumutola, Baputola, kalghurra,
Tahkazari, Kamakazari, Gendurzariya, Sirmalkasa, Kabhali,
Girola, Sonartola

Salekasa

Sawangi, Punwartola, Padampur Minor, Padampur, Ganeshpur,
Amgaon, Amgaon bk, Mohantola, Bangaon, Bangaon Minor,
kunbitola, Kingipar, Kindgipar, Risama, Amgaon RS,
Kumbhartola, Kumbhartoli, Birsi, Gortha, Thana, Nagtola,
[Nangtola, Bothli, Bothali, Siwani,Shioni, Siwanitola, Jawri,
Javari, Siphon,  Khursipar, = Dahegaon, = Manegaon,
Chichtola,Marartola, Pipartola, Bamhni, Bamhni Minor,
Bamhani, Borkanhar, Halbitola, Anjora, Malitola, Sureshtola,
Baghdongri, Waghdongari, Paurdavna, Pauldawana,
Jambhurtola, Fukemeta, Fukimeta, Nagtola, Jamkhari,
Sendritola, Dhavritola, Dhawaditola, Pateltola, Asoli,
Chintatola, Kusumtola, Kosamtola, Makkitola, Dhobitola,
Surkura,Surkuda, Kalimati, pipaltola, Gonditola, Malhi, Tigaon,
Thanatola

Amgaon

Davripar, Dawdipar, Sarwatola, Sarvatola, Bazartola, Mohgaon,
Mohagaon Bk Boritola, Tumkhera Buzurg, Tumkheda Bk.

Goregaon

Gankhera, Gankhaira, Dawa, Dawwa, Ambetalav, Ambetalao,

Gondia

Mabharashtra
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Chilhati, Nonitola, Soni, Bote, Maharitola, Mhasgaon,
Salangtola, Devtola,Deutola, Ghoti, Goregaon, Halbitola
(Kupaltola), Pangoli, Jhanjia, Zanjiya, Nilkantheshwar,
Hirdamali, Purgaon, Sukatola, Purgaon Ka Tola, Kotangi,
Katangi, Mengatola, Meghatola, Silegaon, Marartola,
Chichgaon, Satwa, Gankhera ka toba, Kaulewara,Kawalewada,
Chichgaontola, Bagholi, Borgaon, Dongritola, Dongarutola,
Pipartola, Sonegaon, Isatola, Gondekhari, Boritola, Dhanutola,
Lendijhari (Boritola), Lendezari, Shaharwani, Gailatola
(jambhurtola), Ghalatola, Dhundatola, Khursipartola, Pathri,
Pathari,

Shivtola, Sahukartola, Tanda, Halbitola, Lodhitola, Riipnagar,| Gondiya
Tumkhera khurd, Tumkheda Kh, Karanja, Pindkepar,
Pindakepar, Pindkepartola, shrinagar, Sonitoli, Rapewara,
Rapepada, Cutiya, Chutiya, Muri Nagpura, Nangpura Murri,
Suriatola, Pratapnagar, Lakshminagar, Kudwa, Katangi ka Tola,
Gonditola, Dhakni, Dhakni ka Tola, Hiwratola, Mundipar,
Sejgaon, Sejagaon, Bhanpur, Pardibandh,Pardi Bandha, Jartal,
Khatitola, Dongargaon, Chidiatola, Kharbanda, Khalbanda,
Jhalutola, Zadutola, Sahespur, Kohka, Saitola, Hiwra Ekoditola]
Fulchurpet, Fulchur, Chimney, Gondia, Gondiakala Bu.,
Ratnara, Palkatola, Adasi, Chichtola, Ojhitola, Wazitola,
Lodttola, Fatehpur, Fattepur, Halbitola, Kindgipar, Kidangipar,
Kharra, Bairagitola, Pangri, Pangadi, Hanumantola, Gangajhari,
Gangazari, Dhamnewara, Dhamnewada, Dhamnewaratola,
[Nawatola, Majidpur, Majitpur, Tikaitpur, Tikayatpur, Paikatola,
Dandegaon, Hetitola, FEkodi, Haritalav, Bhagwattola,
Dawaniwara, Dawaniwada, Sangrampur, Rampuri.

Berdipar, Dabbi Tola, Dabbetola, Sanegaon Tola, Sonegaon, Tiroda

Gondmohari Minor, Gondmohadi, Bibitola, Gometola Minor,
Sejgaontola, Sejgaon, Sejagaon, Bodhetola, Bodha Minor,
Bora, Boda Karti Tola, Karti Budruk, Paldongri, Paldongari,
Jamunia, Khairbori Tola, Gautamnagar, Bhura Tola,
Chirekhani, Ramsagar, Ambedkarnagar, Limbheti Tolo, Punjari
Tola, Pujaritola, Kauliwara, Kawalewada, Khairbori, Khairbodi,
Tirora, Tiroda, Nim Tola, Belati Khurd, Churdi, Churadi,
Sindhi Tola, Tirora R S, Kachewani, Kachewani R S Barbaspur,
Kachewani  Tola, = Gumadhaura  Tola, @ Gumadhaura,
Gumadhawada, Mendipur, Mendipur Tola, Bhiwapur,
Bhiwapur Tola, Chikhli, Chikhali, Garada, Garara Tola,
Bodalkasa N, Bodalkasa, Indaura, Indora kh. Nimgaon,
Lenditola, sangrampur, Walad, Wadad, Karutola, Nahartola,
Jamuniya, Khamari, Wadhona, Malpuri, Velatikhurd,
[Nandnagar (N.V.)

Now, after careful consideration, Ministry of Power, Government of India, under section 164 of the
Electricity Act, 2003, confers all the powers to M/s Adani Power Limited for laying above overhead
transmission line, which telegraph authority possesses under the Indian Telegraph Act, 1885 with respect to
placing of telegraph lines and posts for the purposes of a telegraph established or maintained, by
Government or to be established or maintained subject to following terms and conditions for installing the
above mentioned line, namely:
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1.
ii.

iil.

1v.

V.

V1.

The approval is granted for 25 years.

The Applicant shall have to seek the consent of the concerned authorities i.e., local bodies,
Railways, National Highways, State Highways etc. before erection of proposed line.

The Applicant shall have to follow regulations/ codes of the Appropriate Commission
regarding transmission, O&M, open access, etc., framed under the Electricity Act, 2003.

The Applicant shall operate the line after approval of Electrical Inspector / Chief Electrical
Inspector of Central Government.

The approval is subject to compliance of the requirement of the provisions of the Electricity
Act, 2003 and the rules made there under by the applicant.

M/s Adani Power Limited shall have to submit the requisite clearances to Central Electricity
Authority after obtaining the same from concerned authorities like Civil Aviation, Defence etc.,
at the time of Electrical Inspection.

[F. No0.25-16/78/2025-POWER GRID(MoP)]

M.V.N. VARA PRASAD, Under Secy. (PG)
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